Name of the Corpora

Annexure-2

List of Unsecured Financial Creditors

te Debtor: Universal Commadity Exchange Limited; Date of Commencement of Liguidation: 10-06-2026 (intimation received by the Liquidator on 18

-06-2026); List of Creditors as on: 24-06-2026

{Amount in ¥)

Details of Claims Details of claims admitted Amount of
Teceived an;

y Amount of

S1No Name of o 1 ﬁln;:i‘;;:i mutual Amount of claim Remarks,
Creditor Date of Amount Amount of claim | Natweof | Amountcovered |'oo 0l fota lai duesthat [ claim rejected | under if any
2 . 5 g amount of claim)| clarm be set rificati
receipt Claimed admitted claim by guarantec 3mi may be sel verification
admitted ofF
1 NIL NIL NA NIL NIL NIL NIL NIL NIL NA
‘Total NIL - 0.00% - 0
## Note- | CoC has been constituted in terms of dment in the (Liquidation Process) Regulations, 2016, dated 01-06-2026.
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